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Pension to Reservists who retired be­
fore 1973 

5982. SHRI V. G. HANDE : Will 
the DEPUTY PRIME MINISTER 
AND 'MINISTER OF DEFENCE be 
pleased to state: 

(a) whether it is a fact that reservist
armed forces persons who have been 
retired/reserved before the year 1973 
are getting Rs. 10/- as pension: 

(b) whether it is also a fact that
the reservists/retired persons from 
armed forces after the year 1973 have 
been benefited by the revision of the 
pension scheme; and 

(c) whether Government will con­
sidex the case � those pensioners who 
are getting Rs. 10/_ per month? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE AND 
MINISTER OF STATE IN THE DE­
PARTMENTS OF ATOMIC ENER­
GY, ELECTRONICS AND SCIENCE 
AND TECHNOLOGY (SHRI SHER 
SINGH) : (a) and (b). Reservists 
transferred to pension establishment 
prior to 1-1-73 but on or after 
1-4-1968, receive a pension @Rs. 15/­
per rmonth, while those transfened to 
pension establishment prior to 
1-4-1968 receive a pension ranging
from Rs. 10/- to Rs. 12/- per month.
In addition to pension, the above two
categories of reservists are also en­
titled to receive an ad hoc increase ot
Rs. 15/-, ad-hoc relief of Rs. 15/- and
periodic relief of Rs. 35/- per month.
Thus, their total pensionary emolu­
ments range from Rs. 75/- to Rs. 80/­
per month.

Consequent on the improvements 
made in the pensionary rates o.f" ser­
vice personnel w.e.f. 1 January 1973 
on the basis o,f the recomrmendations 
of the Third Pay Commission, the 
rate of pension of OR reservists, who 
have been transferred t0 pension 
establishment on or after 1-1-73, has 
also been raised to Rs. 50/- per 
month. In addition to pension, a 
periodic relief of Rs. 35/- per month 
is also admissible to them at present, • 
thus making the totaJ to Rs. 85/- per 
month. 

The actual difference between the 
pensionary emoluments of the reserv­
ists who were transferred to pension 
establi,hrment prior to 1-1-1973 and of 
those who were sent on pension on 
or after that date, ranges from 
Rs. 5/- to Rs. 10/- per month. 

(c) No, Sir. As in the case of. other
categories o,f pensioners, there is no 
proposal at present to revise the rate 
of reservists pension of OR reserv­
ists who were transferred to pension 
establishment prior to 1-1-73. 




